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ORDER

C.P. No. 8s/3e7-3e8lCLB/MB/MAH/20L5

Pleadings in the main Petition are complete. Both the parties are directed to file
written submissions in the main Petition. The Respondent side is given liberty to take

up the maintainability point in his submissions along with other submissions.

List this matter for final hearing on L0.03.20!7

B.S.V. PRAKASH KUMAR
MEMBER (IUDICIAL).

.
.V. NALLASENAPATHY

MEMBER (TECHNICAL).
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